369 Matters under
Rule 377

The Scheme was primarily launched to
improve the lot of poor people by giving
them loans for their self-employment and
to deploy funds for economic rchabili-
tation of the rural areas and its implemen-
tation should be taken up on a coatinual
basis. Government should also take
the following steps so as to ensure
that the Scheme achieved its primary
aims :

1. Banks should be directed to for-
mulate detailed guidelines and
allocated at least 60 per cent of
loans disbursed to people residing
in rural areas,

2. There should be a continuous
review and monitoring of the
Scheme s0 that new targets may
be laid down after the achievement
of targets fixed earlier. )

(vii) Steps for the re-surrection of scent
and inscense sticks industry in
Kannauj, Uttar Pradesh,
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(viii) Need to ensure allotment of reserved
seats in various University Courses
to Scheduled Castes and Scheduled
Tribes students
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